VY WAR
| fafty o3 fafte orf fwmr |
| FIG: U.22(4)T /2018 o TR, ﬁ?ﬂmz 8 FEB 204 -

ARAY TS 90 @ Rea 16 ® 399 & o v ffde o aReRat
(e fafy a1/ worer iRy v Q) § 9§ orfw aReRel § @ aiemw 5 I
IRER @ afe Fifie M | I ISUMER T3 AP F.6(4)Pers/A-1/2022
feTiep 17022023 ENT RA® 31032023 7% o 8| 399 forw wum fwiRa ol w2
(Fe) ot e Porarn T 1 T @ for e A/ o o @ e

Rei® 01.01.2022 %1 56 7 1 56 98 ¥ T IY & TG S AR

oy ¥ H 17 T 09 e i dar @ afdg

Rl FaTeR & ¥ TG W o 7% 1 9 7 8 7§ 9 9 T T W &M AR
FIHG F1 Va1 F1el I A T B AN

o1 fawrii offe, RierE R (AR & e ity

Ia. FIfie T B FSANDY T S F.6(4)Pers/A-1/2022 e 17.022023
¥ afig wal @ SER Ul Y& i I oy dar /o Y @ @ @
T FMe SWTAR 7 faw 3 Fuila v 4 ame 5w v &t fiaam &1 s

|
Y W A
WW&W@WW%@W%—
1. fafer s St /R e Qe Wit @ e afterm
2. WmR, fof fem @1 dewe W avEe v )
3. X et |

e

Wi e e

DAVINGD ZOIS\VINOD BAIRWA 2022-23\ORDER-2022.docx



Annexure 3.4 (Non-SCS)

Bio-Data of Non SCS Officer(s)

1. Name of Officer: .

Date of Birth:

Educational Qualifications:

el

Whether belongs to SC/ST/OBC :

5. Date of Confirmation:
in Gezetted posts

6.  Present Post held:
7. (i) Date of appointment to the post which
has been declared equivalent to the post
of Dy. Collector in the State Civil Service :
(iiy  Name of the Post:

(ili)  Whether holding that post substantively
and the date since when :

8. Details of Gazetted posts held:

S.No. | Name of the| Category |Period Scale of | Duties (In
Posts held of posts Pay Brief)

9. Achievements in Brief (including publications if any):

10. Trainings undergone:

Note: Bio~-data should be duly signed by the individual officer and
authenticated by the Cadre Controlling Department. :
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S.No.

Name of Officer (S/Shri)

Whether SC/ST/OBC

Date of Birth

Post held (Declared equivalent to the
post of Dy. Collector in the State
Civil Services)

Date from which continuously
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D we holding the post (Declared equivalent
g 8 to the post of Dy. Collector in the
g g : State Civil Service)

3

gy 5 Whether the post held is Gazetted
% a and in substantive capacity, if so the
o = date of confirmation in that post
ne° Pay Scale of the post (Declared
S o equivalent to the post of Dy. Collector
.g. ™ in the State Civil Service.)
25
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S. No.

Name of Officer(s)

Year in which offence is committed

Date of issue of Charge Sheet

Date on which penalty imposed

Nature of penality

Period of Currency of the penalty and
the date when the currency of penalty
will be over.

Whether any appeal has been filed
and if so whether there is any interim

stay/stay.

Remarks
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PROFORMA-]
DECLARATION OF SHRUSMT........ccocoveirrivimemaincracrensecanenns

I, hereby declare that I have only one living spouse, whose name is
Smt/Shri ......ovviiiiii

(SIGNATURE)
: Name of the

Date:- Officer....ccoeiiiiiiieiieeeenen,

. Designation ...................... e
Witness:-1 Witness:-2
(Signature) (Signature)
Name:- Name:-
Full Address:- Full Address:-

PROFORMA-2

Consent of Shrl/SmL......coiniiiiiiiii i et s ererentaesnnsancensanees

I, hereby give my consent for termination of lien in the
(Name of State Service ) on
eventual substantive appointment in the Indian Administrative Service

(SIGNATURE
Name of the .
Date:- Officer..covnriiiiiiiiiieeieeeiranes
Designation ...............ccocvenennn,
Witness:-1 Witness:-2
(Signature) {Signature)
Name:- Name:-
Full Address:- Full Address:-
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Declaration of Shri/Sml. .....covviiiiiieiinteiiaiisesietiersiiisennerssrnens

I, hereby declare and convey my unconditional willingness for
appointment to the Indian Administrative Service in case of selection.

(SIGNATURE)
Name of the

Date:- (8] 537+ = SO

© Designation ........c.coveiiiiinincninnn
Witness:-1 Witness:-2
(Signature) (Signature)
Name:- Name:-
Full Address:- Full Address:-




